FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
RAJKAMAL LOGISTIC PRIVATE LIMITED
OPERATING IN SUPPORTING AND AUXILLIARY TRANSPORT ACTIVITIES
AT SURAT, GUJARAT
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Rajkamal Logistic Private Limited
CIN: U63090GJ2002PTC040918

2. | Address of the registered office Plot No. 14/15, Bhatpore GIDC, Off. ONGC Plant, Hazira, Surat
394510 Gujarat India

3. |URL of website Not Available

4. | Details of place where majority of fixed | There are no major fixed assets as per the details available with the
assets are located undersigned except one flat at surat situated at D-302, Nandalaya

Residency, Bhatpore Gam, Surat Gujarat 394510 and investment in
securities and financial assets

5. |Installed capacity of main products/ | Not Available
services

6. | Quantity and value of main products/ | As per information available with the undersigned, there is no
services sold in last financial year operation of Corporate Debtor in last few years

7. | Number of employees/ workmen Nil (As non-operational since year 2014)

8. | Further details including last available | The required details can be sought by Email at:
financial statements (with schedules) of | cirp.rajkamal@gmail.com by  submitting the confidential
two years, lists of creditors, relevant | undertaking.
dates for subsequent events of the
process are available at:

9. |Eligibility for resolution applicants | Detailed Expression of Interest contains details of eligibility for
under section 25(2)(h) of the Code is | resolution applicants under section 25(2)(h) of the Code and can be
available at: sought by email at: cirp.rajkamal@gmail.com

Also available at h_ttp_s:,f'r'suhresoEution_:i_nf‘casesfon,qoina-casesr’
cirp/rajkamal-logistics-private-limited/

10. |Last date for receipt of expression of | 26.03.2023
interest

11. |Date of issue of provisional list of | 05.04.2023
prospective resolution applicants

12. |Last date for submission of objections | 10.04.2023
to provisional list

13. | Process email id to submit EOI cirp.rajkamali@gmail.com

Date: 11.03.2023
Place: Ahmedabad

Email for Correspondence: citp.rajkamal@gmail.com
P C1i Vg

Regd. address: C/302, Rosewood Estate, Satellite, Near Prerna
Tirth Jain Derasar, Ahmadabad, Gujarat 380015
AFA Valid upto: 01.03.2024

Resolution Professional of Rajkamal Logistic Private Limited (In CIRP)
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SATURDAY, MARCH 11, 2023

PUBLIC NOTICE

General pubiic is heeby informed that due 1o cenain unavoidable circumstances, the Public | INVITATION FOR EXPRESSION OF INTEREST FOR ' JANA SMALL FINANCE BANK o. - 2B, Off Domlur, Koramangla Inner Ring Road
Auction (of pladged cmaments-NPA accounts) by our dient Mis. Muthoo! Finance Lid | up;ﬁ:ﬁiﬂg&;ﬁnﬂgﬁglilrﬂgfgfuk!rP:iIEIE}nT & ! Next to EGL Business Park, Challaghatta, Bangalore-560071.

Sohaduled for 11th, 13th, 148h & 15th March 2023 stands postponed and re-scheduled fior |

FORM G

(A schaduled commarcial kank)

KeglsEerea Office: The Falrway, Ground & First Floor, Surveﬂ

ACTIVITIES AT SURAT, GUJARAT

O2nd, 03rd, O4th & 05th May 2023.The place and time of Public Auction shall remain e |
same, &5 aready notfied o the concamed Borowers. In case of any clanfica®an, e |
inferested persons may contect the concemed Branch affice of our client i

Mote: Thera shal nat be any changa in the awecion schadule of spuriousiow quaity omamenis,

Kohli & Sobti Advocates,
A 594, First Floor, Lajpat Nagar-ll, Mew Delhi - 110024

Mote: Cuslomers can refegse their pledged omaments before the schedwled awclion |
date, agamst payment of dues of owr clent Customer can also conact] |3
Email 1D: awctisndali@muthosigroup.com ar Call al TEIAB5484 TA04452461. :

LF HDFC BANK
_ Senapafi Bapat Marg, Lower Parel (West),

We understand your world Wumbai - 400 013 and having one of &s office as
Retail Portfolio Management at HOFC Bank Lid, 152 Floor, I-Thnk Techno Camgus.
Kanjurmarg [Easl) Murmgal — 400042

SALE INTIMATION AND PUBLIC NOTICE FOR SALE
OF SECURITIES PLEDGED TO HDFC BANK LTD.
The balow mentionad Borrowers of HDFC Bank Ltd. (the ‘Bank™) are hereby notified T.
regarding the sale of secunfies pledged to the Bank, for availing credd facdities in the A.

naiure of LoanDverdradt Against Securities
Due o persistant dedfaull by the Borrowers in making repayment aof the outstanding dues as
per agread loan terms, the below lnan accounts are in dalinquent stalus. The Bank has

Iszuad multiple notices to these Borrowers, including the final sale notice on the below-

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 20186)
RELEVANT PARTICULARS

1. | Mam of the corparale debbar Rajkamal Logistic Private Limibed

aleng wilh PANT B LLP Mo Cln: UESI90G2002PTC040914

2. | Address al fe registenad affice Plot Ma. 1415, Bhatpors GIDC, O ORGC
Planl, Hazia, Sural 382510 Gujaral India

Mal Avadable

There ame no major fixed assels as per the delalls
avalable with the undersigrned excapd one ftal al
surad situaled &l D-302, Mandalaya Residancy,
Bhalpare Gam, Suraf Guarat 384510 and
mvestmant in securilies and financial assets

hal Avalable

100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015.
[ A = ROU

OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002. (SARFAESI ACT)

The undersigned as Authorized Officer of Jana Small Finance Bank Ltd., has taken over Physical Possession of the schedule property under the SARFAESI Act.
The Authorized Officer of M/s. Jana Small Finance Bank Ltd., had already conducted multiple public auctions for selling the property, but they turned out to bd
unsuccessful as no bids were received. Hence please be informed that if the total outstanding dues in the aforesaid loan account are not paid within Fifteen (15) Days from the
date of this publication of this notice, then the Authorized officer will proceed for sale via private treaty of the property as stated below.
Public at large is informed that the secured property as mentioned in the Schedule are available for sale through Private Treaty, as per the terms agreeable to the Bank
for realization of Bank's dues on "AS IS WHERE IS and WHAT IS THERE IS BASIS".
Standard terms & conditions for sale of property through Private Treaty are as under:

2 ' ' S".
2. The purchaser will be required to deposit 25% of the sale consideration on the next working day of receipt of Bank's acceptance of offer for purchase of property and the
remaining amount within 15 days thereafter.

3. The purchaser has to deposit 10% of the offered amount along with application which will be adjusted against 25% of the deposit to be made as per clause (2) above.
4, Failure to remit the amount as required under clause (2) above, will cause forfeiture of amount already paid including 10% of the amount paid along with application.
5. In case of non-acceptance of offer of purchase by the Bank, the amount of 10% paid along with the application will be refunded without any interest.

6. The purchaser should conduct due diligence on all aspects related to the property (under sale through private treaty) to his satisfaction. The purchaser shall not be entitled tg
make any claim against the Authorized Officer / Secured Creditor in this regard at a later date.

7. The Bank reserves the right to reject any offer of purchase without assigning any reason.

8. In case of more than one offer, the Bank will accept the highest offer.

9. The interested parties may contact the Authorized Officer for further details / clarifications and for submitting their application.

10. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, duties, society dues in respect of purchase of the property.
11. Sale shall be in accordance with the provisions of SARFAESI Act / Rules.

URL of websile
4. | Detals of place whese majerity of
fixed assels ane located

Registered Office: HDFC Bank House,

4. | Inskallad capacily of man produclss
Servioes

6. | Quanfiy and value of main praducts’
sarvicas sald in last financial year

A5 par infarmaion avalabla with the undarsigned,
thara is no oparation of Corparate Debitor in last
fesw yaErs

kil (A= non-oparational snce yaar 2014)

The raguinad dedails can ba sought by

Email &t: cirp.regkamali@igmail.com

by submitting the confidentisl undertaking.

Kumber of amployess! warkman

Furthar didails incuding last availabie
financial sfabemanss (with schadulas]
of twa years, lists of credilors,

relayant dates for subsequent avents
of the process are available at;

mentioned date whereby, Bank had invoked the pledge and provided T days” time to the o Eligibility far rasplution applicants ' Dataled E::pfEﬁﬂnn-aal-e-re_ﬁ_lan-téﬁl.i_cl.e;éﬁs_ 1 ﬂE
Borrower b repay the entire outstanding dues in the below accounts, failing which, Bank urkler saction 25(2)(h) of the Code | of eligibility for rasciution spplicants under sr.| Loan Account | Name of Borrower/| Z\mount as per13(2)TReserve price . ]
wokd be &t Brerty to sell the pladged securities withoutissuing further notice in this regard, & avalable at section 25{2)ih) of the Code and can be sought Cob Demand Notice under for private Description of Secured Assets/ Inmovable Properties
: ; - by emall at: cinp rajkamaligmail com Also No. Number o-horrowers SARFAESI Act treat

The Borrowars have neglecizd and failed %o make due repaymends, Therafora, Bank in ! b 2 | ':;1 i h. i .Ib$|'l'.'l' : ’ 1Y
ewarcise of s rights under the loan agreamant ag a pledges has decided o sell / dispose ?::’BE.L.?;-HRH;;; ;Eslgsﬂgﬁﬁmmﬁmk 1 1) Sandee Rs.33,32,448]- R Details of Secured Assets: All that piece and parcel of immovable Property bear-
off the Securities an or after 187 March, 2023 for recovering fhe dues owed by the T L s T et ;EL'E 2073 : ] P (Thirty Three Lac Thirty 15005600/ ‘ing Constructed Residential Property admeasuring 65.65 Sq.mtrs. of Revenugj
Borrowars to the Bank, The Borrowers are, also_ nolified that, if 2t any tme, the value of the L?SI'IIE-"EESI el et b L e A5228420002474 Jadavbhai Sudra, | Two Thousand Four Suoees | Survey No.451 P City Survey Ward No.15 City Survey No.713 P, Flat No.42, BlocK
pledged securilies fals further due to volatility in the steck market to creala further | |— === _ _ e 2) Sudra Sejal Hundred Forty Eight (Rupees 1\ B 'of "Ajanta Appartement" 4 Floor at Registration District & Sub District Rajkot,

i - iscrel] 11.| Date of issue of listal | 05.04.2023 ) i Fifteen Lakh
deficiency in the margin requirement then Bank shall at its discretion sell the pledged s ek e ke i Rupees Only) onl District Rajkot. Bounded by: East: Wing-A, West: Wing-C, North: Flat No.041-B,
security within one {1) calendar day, without any further notice in this regard. The i T’“':’!-'_”'JE'E""‘” B Sandeep as of 08/02/2022 nly) South: Land of CS No.1708.
Baoaro ] shat im i th f ini Aandi 1 | Lt cabe lor subaission of LR

VR Sihal P TG 0 1 gt O EEEWIGNT. OF BV Vg e The atoresaid Borrower's/ Co-porrower's attention IS invited to provisions of section 13(8) of SARFAESI Act for redemption of secured assets mentioned hereinabove by tender;

amount, post adjustment of the proceeds from sale of pledged sacuribies, ‘obpections Lo provesionad ist

Lo o 13| Process amad id 1o submit ECH Ei'ﬁ:rajhanlm@umail com ing the aforementioned outstanding dues tpgether with all costs, charges and expenses inc.urred t?y the bank.before the sale of secured assets.
5r. P Bimisi's Haria Aot R UEL. Data of RS = Correspondence Address: Mr. SitalBasu (Mob No. 9925009140), email: sital.basu@janabank.com, Mr. Raghottama A. V. (9916382123
Mo, Mumbsr 8" Mar_ 2023 | Sale Notica Eiaal:euhh:fd:fbgad lqbal Singh Ga mﬂ“ email: raghottama.av@janabank.com. Jana Small Finance Bank Limited, (formerly known as M/s. Janalakshmi Financial Services Pvt. Ltd.), having Office Ground
= ﬁﬁjéﬁi' Aﬂﬁﬁfﬁi_lﬁiiﬁ L.iﬁHLiiﬁ.hi 'R-!'-."IHI .1. ,'i:."?.:f‘i ”l".‘,é'-'ﬁié'r-ﬁ" ! - Hé:.:ﬁ fr::. ﬂfﬂﬁﬁﬂ [;l ; ,:EEP cﬂiﬂiﬁﬁ| éf.,f;: 32]2 “: FIoo 2nd Floor, Shangrila Arcade, Above Saraswat Bank, 100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015.
2 | BXEKETES | DILIP RAMANLAL SONI 1,274 26| 04-Mar-23 Regd. address: C/302, él:lEE;.'u;l:l.:I: iy Ealéﬂile.
4 | XKXEXD1E) | NILESH GUPTA 18,000.00 | 09-Mar-23 AFA Valid upte: 01.03 2024
5 | X¥XX9550) | SHARDABEN BAJIRAD BARCT 205,006.00 | 09-Mar-23 Resoiulion Professional of Rajkamal Logistic Private Limited {in CIRF)
£ | XX0110 | NIRUPA CHANDRAKANT DHOLAKIA 728.00| 09-Mar-23
LRy | B EEIALDACPATEL LISTEE) coldardy . | STRESSED ASSET MANAGEMENT BRANCH E-Auction Sale Notice - ANNEXURE-A
ARSADDES | BHIKHA NARAN RARANGIYA __1,108.82 | Ud-Mar-2 g &% ‘a Indian Bank 2nd Floor, Desna Shopping Complex, Usmanpura Chauraha, APPENDIX- IV-A" [See proviso to Rule B|6}] Sala notice for sale of Immovable properties E-Auction Sale Notice for Sale of Immovable
§ | AXRADEZT | DOSHI DHYANA VIFULBHAL 241,593.28 | 09-Mar-23 Ashram Road, Ahmedabad-380014 Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to
10| X728 | NIV VIPUL SHAH 1014 618,66 | 09-Mar-23 M.; B4T8937847, E-Mail : armbahmedabadi@indianbank.co.in Rule & (&) of the Security Interest (Enforcement) Rules, 2002
j:; ;ﬁ;gfﬁ‘g ;nggtﬁ:ﬁ?:ﬂ#ﬁ;mm 5?‘:;333 cg;’"gi Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable proparty mortgaged/charged to the Secured Craditor, the Physical / Symbolic
33 3000352 | DOCTOR PEFWINE - '373'32 Eﬂimz::za possession of which has been taken by the Authorized Officer of Indian Bank, SAM branch Ahmedabad, Secured Creditor, will be sold on "As is where 8", "As is what Is”, and "Whatever there is" on 29.03.2023 at
13| 30000668 | BIMALFUMAR CHANDRAVADAN VTAS 38.526.14 | D9-Mar-23 11.00 AM to 02.00 PM for recavery of of Rs. 11,86,27,542/)- (Rupees Eleven Crore Eighty Six lakh Twenty Seven Thousand Five Hundred Fourty Two only) as on 04.07.2022 with further interest, cosls, ather
15| XOOO(5545 | ILABEN B BRAHMBHATT 206,576.00 | 09-Mar-22 charges and expenses thereon due to the Indian Bank, SAM branch Ahmedabad branch, Secured Creditor, from
16| XX0OX5012 | SUMIT KUMAR LAD 131,18382 | 09-Mar-23
17| XXXXB465 | PINKESHKUMAR KALPESHBHAI Sr.| Name & address of Borrowers : oy Reserye Pricar | Proparty 10 No./
Detailed description of the Property EMD / Bid Nature of
FATHOD 351,312 66 | 09-Mar-Z3 No. { Guarantors | Mortgagors incremental amount Posseselon
18 | 300KTEES | KRUNAL MAHESHELUMAR DESA 236800 | 09-Mar-23
19| 00351 | TARALABEN NANLEHA] PATEL 2 500.00 | 09-Mar-23 1 | 1. Mis. Vaidehi Trendz Pvi Ltd. | Althe piece & parced of the immovable propery known as Flat No. 801-Aadmeasuring built up area 630.00 Sq.fisi.e. equivalent o 60.40 sg. mirs on the Bth floor ,
201 XXOXTTE] | NOVA RESOURCES 1.300.00 | 09-Mar-23 (Borrower), No. 3021, World Trade | of Buiding Mo.1 of Amar Swapna Apartments Co-operative Housing Society Ltd.along with undivided proportionate share in the land undemeath the said Resarve Price :
o | w250 | MAL AVIYA JAYESHELIMAR ':EH‘I,EFI Mear Udhna DEI‘WE]E. HII‘Ig hﬁ..'llljll'lg constructed on the land I'J'Elﬂl'iﬂg' Final Plot Mo, 562 T.P. Schamea No. 5 Mondh Mos. 139&-4!\-5-':. 1380 and 1400 A4-B Dﬂfwaflj..ﬂﬂ'l'i'l'&: Eitf" Surat Taluka : R, 35,10,000/- IDIB 277500212
CHANDUBHAI £.094.00 | 09-Mar-23 road, Sural-395002 city (Choryasi), District Surat & Allthat piece and parcel of immovable property of Flat Mo, 801-B admeasuring built up area 850 5q.fts |2, equivalent o 60.40 sq, EMD : Rs. .51 000/
Date - 11002023 : - 2. Mr. Suresh Sohanlal Goyal | mirs on the &th floor of Buitding MNo.1 of Amar Swapna AparimenisCo-operative Housing Society Lid. along with undsvided proporlionale share in the land dockic i diop. Physical
Place : Gujarat HDFC BANK LTD (Guarantor & Mortgagor), 501, Dev | undemnesath the said building constructed on the land bearing Final Plot No.562 T.F. Scheme No. 5 Nondh Nos.1388-A-8-C; 1389 AND 1400 A-B O of ward, | gigincramental amount - | Possession
- prayag Apartmen!, Near Terapanth | Athwa; City Surat Taluka : city (Choryasi); District: Surat. Togather with the standing thereon bounded as under. COMMON BOUNDARY OF FLAT No. 801-A Rs. 10,000
Bhavan, Citylight, Surat, Gujarat- | £801-8: North : Adj. Amar SwapnaApariment Par-01, South : Adj. Adarsh Common Wall, East : Dhan Laxmi Apartment. West : Adj. Apallo Apartmant
Pr— ‘ﬁ R mundﬂﬁg:.::ﬂuﬁErgmssaﬁ:ﬁlamﬁrmmme g‘EIEE‘EIrT Ajay Tarachand Bhootra Al that piece and parcel of immovable property of Shop No. 218 admeasuring super built up area 151.30 sq.mirs carpet area 83.14 sq. mirs on the Reserve Price : DIBZTT500243
P O Mavjivan, Ashram Road, Ahmedabad 330014 {l:'iuarlant or), B-504, Vasupuiya 2nd floor of Raghunandan Textie Market (R.T.M) along with undivided proportionate share in the kand undemeath the said building constructed on the land Rs. T8,75,000/-
Pione - §78-27544811 Resid l:l T o B pul} bearing Piot Mo.1 of city survey Nondh No, 2885/B/2 of ward Mo. 3; situated in the Salabatpura area within city; Surat; Taluka City (Choryasi); Dist. Surat. EMD : Rs. 7,687,500/ Ftwakeal
Ref.: Usmanpura Cross Road/PUB NOTICE/207 Date ; 08.03.202; F,:ﬁ: Elcgavaﬁrﬁuag .ﬁ.rt;ajanmgﬂ?:f together with the standing ther=on bounded as under : East ; Adj. adjoining property, West : Adj. Ring Road, North : Ad). Ambaji Market, South : Adj. Ring | Bid hﬂ:“ﬁ?";’ﬂi’“”““’“ Pm:;i?un
; . : 5.
To, Gujarat-395009 i '
Mis Pink Vision Agrotech (Partnership Firm) Threugh One of its Partner J All that piece and parcel of immovable property of Office No. 124 admeasuring super built up area 1082.00 5. ft. built up area 56,30 sq.mirs carpat area 585.00 Reserve Price : IDIB2TT500214
1. Mr. Hitendra Ratilal Patel, Office-A 709, B709, C709, D708, Megh Malhar sq. ft. 1.e. equivalent to 55,28 sq.mirs an the 2nd floor of V1P High Siree’ along with undivided proportionate share in the land undemeath the said building Rs. 34,70,000/-
Complex, Plot No. 16, Sector-11, Gandhi Magar-382010. Also at : At constructed onthe land bearing Sub-Plot No. 2 of Final Plot Mo, 127 T.F. Scheme MNo. 2 {Vesu-Bharthana-Vesu); Revizion Survey Mo. 423 (Revenue Survey No. EMD : Rs, 3 47 000/ Physical
Shaktinagar, Ta-Dhansura, Dist-Sabarkantha, Gujarat-383310 ATAM+2) of Moje; Vesu; Taluka, Surat City District Surat. together with the standing thereon bounded as under ; East : Adj. OTS, West : Ad), Shop No. 125, | Bid incremental amount : Bo. ywica
2. Mr. Hitendra Ratilal Patel (Partner), Mahaiaxmi-4, B/303, 804 th Floor, North : Adj. Passage, Stair and Lift, South : Ad.OTS Rs. 10,000/- A
Urjanagar-1, Kudasan, Gandhinagar, Gujarat-332421. Also at : 21-K = Mil » a T : i = i
Il e el Chitaiuaiir Kiara N hlvatts_ daafiea, Ko Encumbrances on property : Nil Date and time of E-Auction : 29.03.2023 at 11:00 AM to 02:00 PM
Rejad, Ta. Taled, Dist. Sabarkantha-3B3307, Also at : Office-A-T0S, Megh Bidders are advised to visit the website (www.mstcecommerce.com) of our e auction service provider MSTC Ltd to participate in online bid. For Technical Assistance Please call MSTC
Malhar Complax, Plot Mo. 16, Sactor-11, Gandhi Nagar-382010 ; ; . ; : ; : : . .
3. Mr. Kartikkumar Kantilal Patel {Partner), Umiyanagar Society Ta, Dhansura, HELPDESK No. QEH-EEQDWG‘& and other help line numbers available in service providers help desk. For Registration status with MSTC Ltd, please contactibapiop@mstcecommerce.com and
Village-Dhansura, Dist, Sabarkantha, Gujarat-383310. for EMD status please contact ibapifin@mstcecommerce.com
% E:—ﬁ;“%‘;‘::ﬁ“é’i‘;yhﬂ';‘:fgﬁ:*gzgfﬁfg;ﬂ'gﬁ*“3““’3’“ Shaktinagar, For property details and photograph of the property and auction terms and conditions please visit: https:/fibapi.in and for clarifications related to this porial, please contact helpline number
5. Mr. Umeshkumar Vitthalbhal Patel (Partner), Village-Aniyor, Taluka-Malpur 18001025026 and 011-41106131.
Dist. Sabarkantha, Gujaral-383310, Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https:/libapi.in and www.mstcecommerce.com

B. Mis. Avani Vermi Compost, Proprietorship (Guarantor & Mortgagor),
Through its Proprietor Mr Hitendra Ratilal Patel, Office-A-709, Magh Malhar
Complex, Plot N, 16, Sactor-11, Gandhinagar-382010

7. Mrs. Urmilaben Hitendrabhai Patel (Guarantor & Mortgagor), Mahalaxmi-4,
B/a03-804, 8ih Floor, Urjanagar-1, Kudasan, Gandhinagar, Gujarat-382421,
Also at ; Office-B-708, C-T08, E-708, F-7048, G-709, Megh Malhar Complex,
Plat No. 16, Sector-11, Gandhi Nagar-382010.

8. Mr. Sureshbhai Ratilal Patel.{Guarantor & Mortgagor), Rojad Kampa,
Jagatpura Kampa, Kalipura, Chhanapur, Khara Na Muvada, Jagatpura Kampa
Rojad, Ta. Talod, Dist.Sabarkantha-383307, Also at : Office-0-709, Megh
MalharComplex, Plot Mo, 16, Sector-11, Gandhi Magar-382010,

Date : 09.03.2023 1 Place : Ahmedabad Authorised Officer, Indian Bank

() Union Bank Regional office Mehsana, Nr. Wide angle,

[t

E - AUCTION SALE NOTICE

(for sale of immovahle properties)

E Auction 5ale Notics for Sale of Immiovable Assets under the Securitisation and Reconsiruction of Ainancial Assefs and Enfarcement of Secority Interest Act 2002 read with provision to Rule 8 (6] of Security Interast [Enforcement) Rubes, 2002. Notice is hereby
given to the pubSc in general and m particular to the Borrower's and Guaranion's, that the below described immovable property mortgaged / charged 10 Secured Creditor, the Possession of wiich has been taken by the Authorised Officer of Unéon Bank of India,
Securad Greditor, will be sold on “AS 15 WHERE I5™, * AS 1S WHAT 18", and “WHATEVER THERE I1S" on 28.03.2023 01:00 PM TO 05:00 PM, 1or recovery of below mentioned respective amounts due to the Union Bank of India, Secured Creditor from below
mentionad respective Borrower and Guarantors. The raspactive reserve price and earnest money deposit will be as under,

Mehsana highway, Magalpur, Mehsana-384002 , Ph 02762-230246,240250.
Email — cmrd.romehsana@unionbankofindia.com

9, Mr. Nimeshkumar Pravinbhai Patel (Partner), C-602, Mahalaxmi-d, Opp Encumbrances Reserve | i) EM.D. Marme st the
Pratk !'-1all, Huda&an,Gan,ﬂhmagar—EﬁE#ﬂ. . . . Sr. Mame of borrower/Mortgagor Bascipton oF Propiety Amount of knm;w i&med Price (Rs.) | ii) Bid increment| authorised officer

10.Mr. Nikulkumar Jayantilal Patel (Partner), 15, Ashadip Society, Nirma No Branch Debt due U Tree amount by Cont No./ Email Id
Factory, Modhera Road, Mehsana- 364435, ciddsemitosss)

11. Mr Pareshbhai Joitabhai Patel (Partner), C-Shakunt Bunglows, Kanasa 01.| Mr.Thakkar Kanubhai Kantilal { Borrower , Mortgagor) Address: 40, Shyam | All the pieces or Parcels of Property consisting bearing Plot Mo. 27 Ra 5,01,463.50/ MIL 6.24.000  |ijy62.400 Mr. UDAY NARAYAN,
Road, Visnagar, Dist. Mehsana-384315 Bungalows, Padmnath Chowhkdi, Patan, Pin Code-384265 situated at NA Land, Survey Mo. 354 Paiki admeasuring 79.70 5g. | As perdemand nolice | symbolic (ii} 10,000 Chief Manager
Subject : 2nd Public notice for collection of goods from secured premises Union Bank of India [ UNJHA ) Meter of Village Dharpur Taluka &amp; District Patan bounded by 'jf"“j 27 [33 _2':'”3 & pOSSession Mobile 9408212034

held in N.P-A aic Mis Pink Vision Agrotech (Partnership Firm) in pursuance East Godown No 28, West — Godown No 26, North Godown No 16, | SU9SSEEM D '“"Ef' -
of 1st notice dated 28/02/2023. South 12 Meter wice internal road AT agreamen
Whereas, the Authorized Officer of Indian Bank had taken Physical 02.|1. (a) Mrs.Chetanaben Guavanibhal Prajapati (Borrower / Morlgagors) | Godown situaled at Plot No. 67 admeasuring 75.00 Squ. Meter & | Rs 12,21,897.50/- NIL 1361000 |f) 1,36,100 Mr. UDAY NARAYAN,
Possassion on 08.02.2023 of Ihe following propertyfies. pursuant to the notice Residing At Rarmji Mandir, Prajapativas, Ambaliyasan, Tal - & Dist-Mehsana Plot No. 68 admeasuring 75.00 Squ. Meter at NA Land at RS, Mo. [ As perdemand noice | symbolic (it} 10,000 Chiel Manager
tssued under Sec 13(2) ofthe Securitization and Reconstruction of Financial Assets () Mr, Gunvantbhai Devehandbhai Prajapati {Co-Borrower) Residing At Rarmji | 354 paiki of Village Dharpur Taluka and District Patan Boundaries - |  daled 210220188 | possession Maohile 8408212884
and Enforcemant of Security Interast Act, 2002 in the caplioned loan account with Mandir, Prajapativas Ambaliyasan, Ta-§ Dist-Mahsana, East- Godown Plot No. 69, West - Godown Plot No. 66, North ;- | Subsequen! "“Hfdﬁ"‘
right to sell the same on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS & Union Bankof India (UNJHA) Ftion Bln B3 oty AR G it &5 per agraems
WHATEVER THERE IS BASIS" for realization of Bank's dues plus intarest and
whereas consequent upon failure to repay the duas, the undersioned in exercise of 03.[ a) Mrs. Falguniben Rajesh Shah (Borrower/Mortgagor) - Residing At 30, | All the pieces or Parcels of Property consisting bearing Plot Mo. 31 Rs 5,493,653, 50 ML 624000 |1y 62400 Mr. UDAY NARAYAN,
power conferred under Section 13(4) of the said Act has realized the Banks dues by Jivandhara Society, Telephone Exchange Road, Patan. Pincode - 354265 situated at NA Land, Survey No. 354 Paiki admeasuring 79.70 Sq. As per demand nalice | symbolic (1) 10,000 Chief Manager
sale of the said propertyfies vide auction held on 14.09.2022. (b) MrRajesh Vadilal Shah {Co Borrower) - Residing at 30, Jivandhara | Meter of Village Dharpur Taluka &amp; District Patan bounded by ; | deted 27022018 & | passession Mohile 9406212984
This is 2nd intimation notice in pursuance of 1st notice dated 28.02.2023 Society, Telephone Exchange Road, Patan, PINCODE-384265 East Godown No 32, West - Godown No 30, North Godown Ho 12, 5::5'*'4'-;-‘“%'&":?&’?:*
to you that items at secured premises should be vacated within 7 days, Union Bank of India | UNJHA ) South 12 Meter wide internal road e
”mmmha"m"m“""’mm't' 04.] 1. (a) MR.Nayi Govindbhai Shankarlal (Borrower/Morlgagor ) Residing ALE/H | Allthe pieces or Parcels of Properly consisiing bearing Pt No. 39 | Rs 5,23,614.50 NIL 621000 |(j) 62,100 Mr. UDAY NARAYAN,
_ a'“ ‘-*r'“ ERIAE Post Office, Vill-Ambaliyasan, Tal-& Dist-Mehsana situated at NA Land, Survey No.354 Paiki admeasuring 75,00 Sq. | As perdemand notice | symbolic (ii) 10,000 Chiel Manager
1. f*g ;*‘Eatap'ﬂﬁ"f sk ”g-d ' h':*‘?’ agfglreg;h;g. admﬁ‘ﬁ”’;’@ Tgﬁﬁl; (b} MA.Nayi Satishkumar Shankarlal {Co-Borrawer) Meter o Vilage Dharpur Tauka Samp; Disiict Patan bounded by |  daled 270220185 | possession Mobile 8408212984
it ke e ot Lo il Al o iding At B/H Post Office, Vil-Ambal T “Mehsan: East Godown Mo 38, West - Godown No 40, North 12 Meter wide | Subsequent interest
Sq. Mirs. in the scheme known as "MEGH MALHAR® of N.A. Land for A ot oo W A palpdae. Tk Dh-Hbia internal road, South Godown No 70 B r SR
Union Bank of India { UNJHA ) IMETNE rodd, 20Uty a0adwn No
commercial purpose bearing sector Mo. 11 of Plot No. 16 at Mouje Gandhinagar
Township Sector -1, Taluka Gandhinagar, in Registration of Sub District 05.| M/s Dagina rep. by partner Mr. Pratezk Shah , Late Shri Mr. Pravinchandra V' | 1. All that piece and parcel of commercial property bearing shop s 1.46,03.218.10 /- NIL (Property 1) iy 15.00,000/- sandip Panwar
Gandhinagar within the state of Gujarat in name of M's Avani Vermi Compost Shah Rep. by Legal Heirs 1. Mrs, Urmilaben Pravinchandra Shah W/o Lale | no. Shop 14 and 15,Ground floar. “White House Shopping Centre® | As per demand Notice. | symbolic C':Tmm Iy, Chief Manager
through its Propristor Mr. Hitendra Ratilal Patel which is bounded as under : Shii M. Pravinchandra V Shah 2. WY shrenik Pravinchandra shah S0 Late | Gurunanak Chowk beasing Gy Survey No 11779 al palanpur, | Asef02082021 | possession Ef tehgg | FreceryT | Mohile 9860887718
East: 18 Mis. Road. North - Plot Mo, 17, West : Plot No. 23, 24 South : 25 Mis. Shri Mr. Pravinchandra ¥ Shah 3. Mr. Pratik Pravinchandra shah S/o Late Shei | Registration of District and subdistict- Banaskantha | Taluka ..E.E,” I,L.gﬁ,;qt \akhs g
Road Mr. Pravinchandra V Shah Palanpur and Village Palanpur The area of Shop No 14 is 198.81 et o ".-ﬂﬁr:ﬂ'“ﬂ"-
. : 115 : 3 ar
2. All that pece and parcels of office Mo, B-708 & C-T09 apgregating, Guarantor /Mortgagor 1. Mr. Pratesk Shah 2. Late shri Mr. Pravinchandra v gli]r: 'D'HTIE: :DEn:mgrl'lEu 1_1‘?§sﬂéﬁgmmrzﬁ; I,,::';?gﬂ?liu (Property Z) Progerty 2
admeasuring about 38.53 Sg. Mirs. Tegether with undivided share of land Shah Rep. by Legal Heirs 1. Mrs. Urmilaben Pravinchandra Shah 2. Mr. 1!:1;1? South Pa.ssa 2 ISIHJ : Mo 15 AEI:lsl Sﬂ;'.'l. G 1'4 '-n".FE:ST Residantial (ii) 10,000
admeasuring about 11,37 5q. Mirs. in the scheme known as “MEGH MALHAR" shrenik Pravinchandra shah 3. Mr Pratik Pravinchandra shah 3. | po.g Nt;fth' Shopno 1% '-‘;nmlf Passags f ; Bungalow.-
of N.A, Land for commercial purpose bearing sector No. 11 of Plot No. 16 at Pravinchandra Vadilal Shah HUF Karta 4. Mr. Dilip V Shah 5. Mr. Vasantbhai K Cobizgogh S o , e, 4¢3
Mouie Gandhinagar Township Sector -11, Taluka Gandhinagar, in Registration Shah 2. Alithat ece and parcel of Residential House siuated at Plot no lakhs
of Sub District Gandhinagar within the state of Gujarat in name of Mrs, Union Bankae! India (Palanpur) ?E'DE:-QPE::: mhl:'":“ o Eaﬁ'[Edm 5'[:1'5'1"- '# ""”‘mg‘”?&é IHE o
Urmilaben Hitendrabhai Patel which is bounded as under : East : TOA, North ; P 101/2, Ahinshia marg, behind church , O Gobri Road, Palanpur,
Passage, West - 7080, South : Common wall admeasuring 1010849 sqft. In registration district and sub district
3, Allthal plece and paresls of offic No, D-709 agaregating, admeasuring aboul ;Lﬂzgaﬁaﬂ&ga E‘E:ﬁl?:E?Lﬂ“;;'%‘:”;gmeﬂpénﬁsg AEE;E;
65,00 5q. Mirs. Togetherwith undivided share of land admeasuring about 19.10 Commaon Plot ' ' R ' '
2q. Mirs. in the scheme known as "MEGH MALHAR® of NA Land for

For parficipating in the a-aucticn sale, the intending biddars should registar their detais with the service provider htips//miste ecommence. com/auctionhome/ibapiindex. jsp wall in advance and shall get the vser id and password, Imfending bidders are advisad to change only the
password immediztely upon recesving it from the service provider.  Biddar may visit https. e ibapd.in where guidelines for bidoers are available with edecational videos. Bidders have to complete following formalities well in advance. $tep Bidoer Registration on e auction
platiorm using his mabile no. and amail-wd. Slep2 KYC venfication: Bdder 1o wpload requisite KYC docurments. it shall be verified by @ auction providermay take 2 working davs). Stepd Tranter of EMD amount to Bidder Glotal EMD wallet: Onlinefatfling transfer of fund using
MWEFT fransfar wsing challan genesated on e guction platiarm. Stepd  Bidding process and auction result; Interested registarad hiddars can bid anline an & aucBan platfarm aftes completing Step 1.2 &3, For detailed terms and condilions of sale , please refer to the link provided
bank's website www.unionbankofindiz.co.in

commercial purpose bearing sector No. 11 of Plol No, 16 al Mouje Gandhinagar
Township Sector -11, Taluka Gandhinagar, in Registration of Sub District
Gandhinagar within the state of Gujarat in name of Mr. Sureshbhai Ratilal Patel
which is bounded as under ; East - 16 Mis, Road, Norh : Plot Mo, 17, West: Plol
Mo. 23, 24, South : 25 Mts. Road

4. All that piece and parcels of office Mo. E-T08, F-709 & G-T08 aggregating,
admeasuring about 48.50 Sg. Mirs. Together with undivided share of land
admeasuring about 14.10 5q. Mirs. inthe scheme known as "MEGH MALHAR™
af N.A, Land for commercial purpose bearing sector Mo, 11 of Plot No. 16 at
Mouge Gandhinagar Township Sector -11, Taluka Gandhinagar, in Registration
of Sub Dizfrict Gandhinagar within the state of Gujarat in name of Mrs. Mrs.
Urmilaben Hitendrabhai Patal which is bounded as under : East : 18 Mis. Road,
Morth ; Plot No. 17, West : Plot Mo, 23, 24, South ; 25 Mis, Road

This is for your perusal and necessary action.

Note ; In the first Public notice for collection of goods from secured premises

held in N.P.A ailc Mis Pink Vision Agrotech (Parinership Firm) issued on

28/022023. In this notice In the first para physical possession date to be read

0B/02/2023 instead of 03/01/2020 & Auction date to be read as 14/09/2022 :

instead of 04/07/2020. Yours faithfully

Authorised Officer
o0 @

financialexp.epapr.in

STATUTORAY 15 OAYS SALE NOTIGE UNDER RULE 8{&] /AULE (1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002
This may alsn be treated a3 notica under rule &(6) rule 901) o Security Inbarest (Enforeement) Rades, 2002 1o the borrowen's and quaranton's of the said loen sbout $e holding of E-Auction Sale an the abave mentioned dass

Date : 11.03.2023, Place: Gujarat Authorized Officer, Union Bank of India

) 1 . . PR . . . W .
T .|._;l._. R

. Ahmedabad



